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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 12th December, 2018

S.0. 6147(E).— In exercise of the powers conferred by clause (a) of section 19 of the Environment (Protection)
Act, 1986 (29 of 1986), the Central Government hereby amends the notification of the Government of India, in the
erstwhile Ministry of Environment and Forests number S.O. 394(E), dated the 16" April, 1987.

In the said notification, in the Table, after serial No. 14 and the entries relating thereto, the following serial
No. and entries relating thereto shall be inserted, namely:-

(1) 2 3

“15 Scientist ‘D’, ‘E’ and ‘F’, the Central Pollution Control Board Whole of India.”

[F. No. Q-15014/17/2018-CPW]
RITESH KUMAR SINGH, Jt. Secy.

Note: The principal notification was published in the Gazette of India vide number S.O. 394(E), dated the 16" April,
1987 and subsequently amended vide S.O. 237 (E), dated the 29" March, 1989, S.0. 656 (E), dated the
21% August, 1989, S.0. 624 (E), dated the 3¢ September, 1996, G.S.R. 587 (E), dated the 1% September, 2006,
S.0. 2412 (E), dated the 2ond September, 2009, and S.O. 2763 (E), dated the 10" November, 2010.
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